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REPORT OF THE JOINT COMMITTEE CONSTITUTED

AS PER THE HONOURABLE
NGT IN THE MATTER OF O. A. NO. §0 of 2021 (SZ).- SUO MOTU BASED ON THE NEWS

TEM_PUBLISHED ON 14022021, IN THE TIMES OF INDLA NEWS PAPER,

- COIMBATORE_EDITION, SUBMITTED BEFORE THE HONOURABLE NATIONAL

GREEN TRIBUNAL, SOUTHERN ZONE, CHENNAL AS PER THE ORDER DATED
- MAY 19,2021 | |

1.0 Bacl{gfound

" At is seen from the report that untreated sewage is being let in the water body and it is

mentioned in the réport about the helplessness of the Executive Officer, Veerapandi Town Panch&ya:z"

"t in pifoviding sewage treatment plant. [t may be mentioned here that the State is not expected to shirk
" their responsibility of providing necessary environmental. protection to p}“oi‘ect the water bodies on
account of non-availability of funds Jor these purposes. There is a responsibility on the local bodies
and the District Administration under the resﬁecﬁve Solid Waste Management Rules, 2016 to take
steﬁv to. provide all preventive measures against dischqrging untreated sewage into the water bodies
and the’ responsibility for providing Sewage. freatment plants and undergi‘oynd sewage facilil).) to
collect the waste water generated in the respective areas.to divert the same into the éewage
treatment plant for treatment before is being discharged into any water body or other natural
resources. | , , .

P urther in O.A.- No. 606 of 2018, the Principal Bench of National Green Tribunal had issued.
necessary directions in this regard and directed the Chief Secretaries of the respective States to look
-+ inlo the issue and to take appropriate steps rolimplemenr the Solid Waste Management Rules, 2016
in their respective States in its letter and spirit. But im’pif_e of all these things are not happer%ing to

the expectation of the Courts. | :

The Tamil Nadu Pollution C'omfol Board (TNPCB) also did not take any action. against those
perxom" ,i"esponsibfe Jor the same being a regulator. _ '

The District Collector of the concerned district also had not bestowed his attention to rerﬁedy
the .viiuatibn though it was brought to his notice. | _

The committee has already collected the water samples from the water body and they are
awaiting the analysis repért to submit the final report and they wanted Jor two months time for this
purpose. o [ . e

| When they are filing the fz‘nai reporl, they dre directed to mention the steps taken by them to
implement the Solid Waste Management Rules, 2016 for providing necéssary infrastructure for
(reating the sewage generated in the local boa’y and what ‘is the nature of action t'aken'by the
regulator agdinst the violator for committing such unauthorised activities of discharging untreated

sewage into the water body likely to aﬁ”ect the quality of the water in to the water bodies which is not




peﬁnissible under The Water (Prevention and Control of Pollution) Act, 1974 ana’halso under the
Solid Waste Management Rules, 2016. ‘

The commiltee is directed to file the final report on or before 30.06.2021:.."

2.0 Tnspection carried out

The Hon’ble NGT joint comhﬁttee iuspect.éd thé Check dam in Eazhu Erumai Pallam near
Siva nagar and also the Eazhu Erumai Pallam Streteh from Press Colony to Sirmnugai along with the
major drains’ joining the Eazhu Erumai PalléLm on 18.04.2021. During inspection the flow ‘of the
sewage in the Eazhu Erumai Pallam was moderate and it was observed that, the major drains
caﬁying-the seWage generated from the Veerépan’di Town Panchayat, Gudalur Town Panchayat and
Periyaneﬁckenpalayam Town Panchaylat were al directly discharged into the Eazhu Erumai Pallam.
Thfee water samples were collected in Eazhu Erumai Pallam on the same day and arialysed tﬁrough

the Advanced Environmental Laboratory, Tamil Nadu Pollution Control Board, Salem. The results

are tabulated in the table below

_ I\?o Parameters ; Unit . VPTP-01 VPTP-02 WTP—O?)
1 | Turbidity* NTU 11.4 - .14.5 14.2
2 | Conductivity " umhos/ cm - 1487 1407 1526 -
3 |pHat25% - ' Number - 6.64 6.66 . 6.94.
4 ;Fg(t)%lCD%ssolved Solids at  mg 944 908 ‘_ 996
5 | Chloride asCl ~ mg/l 175 155 170
6 | Sulphate as SO4 mg/l . 22 43 C41
7 | BOD (at 27°C for 3 days) mg/l 33 9 ‘ 10
§ |COD mg/l 240 56 . 64
9 |FluorideasF mg/l - 0.444 0.588 ., 0750
10 | Alkalinity as CaCO3 mg/l ' 452 408 400
Total Hardness as CaCO3 mg/l © 380 410 390
12 | Sodium as Na . sl -, - 132 131 133
13. | Calcium as Ca mg/l 76 _ 2 92
14 | Magnesium as Mg - mg/l _ - 46 - 56 94
L5 | Potassium as K ~ mg/l - + o+ 3 21.1 212
1¢ | Dissolved Phosphate as moll 329 195 359 -
| PO4 b . : ;
17 | Bi Carbonate C mg/ll 551 498 488
18 | Iron Total as Fe - mg/l - 0.167 0.186 - 0.195
19 | Nitrate Nitrogen as NO3 mg/l 0.121 0.128 .- 0:150
20 | Manganese* mg/] 0.0896 0.1938 0.0216
21 | Total Coliform* MPN/100ML | = 840 700 940
22 | Feacal Coliform* - MPN/ 100ML - 210 260 | 430
Note: VPTP-01: Near Selva thottam at Press Colony- (Upstream of Veerapandi Town Panchayat),
VPTP-02- Outlet’ of Check dam near Siva Nagar & VPTP-03- Near Easwari Ammal Layout at
. Thulukkanur (Downstream of Veerapandi Town Panchayat)




From the above table, it is evident that the Eazhu Frumai Pallam is carrymg only sewage

Uenerated from the Veerapand1 Town Panchayat, Gudalur Town Panchayat and
Perlyanalokenpalayam Town Panchayat which is due to the presence of Fecal cohform in all three

locations. Further it is found that the Eazhu Erumai Pallam is not carrying any mdusmal effluent
with sewage.

2.1. Implementation af the Solid Waste Management Rules, 2016

No.4 Veerapandi Town Panchayat is surrounded by the Periyanaickenpalayam Town

- Panchayat on North, Vellamadai Village Panch;ayat on West, Bilichi Village Panchayat on South and

Gudalur Town Panchayat on East. It is an emerging town and located near to Gudalur-Coimbatore
National .Highways. The ab’ove town panchayat'is having the following hamlets Arivoli Nagar,

I(L111Jampalaya;rn Veerapandi, Nayackenoor Thiruvalluvar Nagar and Press Colony and it’s total

extent 1s12.35 sq.km.

This town Panchayat has been uporaded from Village Panchayat to Town Panchayat as per
the G.0.No0.249 Dt.20.11.1984 and further upgraded to selection grade Town Panchayat as per G.O

141 &142dated:21.11 -2014. As per the census 2011, the populatlon of this selection grade Town
Panchayat is 16953

No.4, Veerapandi Town Panchayat generates solid waste to tune of 4.75 TPD as informed by

- the Executive Ofﬁcer No.4, Veerapandi Town Papchayat The solid waste generated from the entire

Town Panchayat is collected and processed in the Mun101pal Solid Waste processmg facility - located
at S.F.No. 258 Part, & 267 Part, Veerapandl Town Panchayat. The Town Panchayat is handling and
operating the Municipal Solid Waste processing, treatment or disposal facility with capacity of less
than 5 T/da"y. As per the Solid Waste Management Rules, 2016 the local authority has to make an
application io Form — I for grant of authoﬁseti011 for setting up waste processing, treatment or
disposal facility, if the volume of waste is exceeding five metric tonnes per day including sanitary

landfills from the State Pollution Control Board or the Pollution Control Committee, as, the case may
be. |

2.2 . Proposed Sewage Treatment Plant at Eazhn Erumai Pallam:

The Executive Officer, No.4, Veerapandi Town Panchayat has subm}tted letter

dated:23.06.2021 (Annexure 1) to the Chalrman of the committee / District Collector that it has

- been proposed to provide STP under “Nadantha.l Vaazhi Cauvery Project” at a cost of 3 30 Crores to

treat the sewage water and to prevent dlsohartrmo untreated sewage including sullaae into Eazhu
Erumai Pallam through an odai without treatment in future. Similarly, it is also informed that there is
a proposal to provide STPs in Gudalur Town Panchayat and Periyanaickenpalayam Town Panchayat

under “Nadanthai Vaazhi Cauvery Project” at a cost of 7.70 Crores and 5.50 Crores respectively,




IUis submitted that Installation of STP by the loenl bodics through the “Nadanthai- Vazhi

Cauvery ™ scheme as informed by the officials would be the better permanent solution,

4.0

k

iv.

Summary. Remedia) mensu‘res and Recom‘mcnda.tions:
The analysis results of the samples collectcgi from the Eazhu Erumai Pdllam, the presence of
Celiform is not meeting the standards preseribed by TNPCB. This confirms the discharge of
sewage from the local bodies into Eazhuy Erumai Pallam.
Since. the Executive Officér, No.4, Veerapandi Town Panchayat has given letter
daFed:23.06.2021 submitted to Chzﬁnnan -of the committee / District Collector, - the
Executive Officer, No.4, Veerapandi Towh Panchayat shall be directed to construct and

- operate the STP for the treatment of Sewage water generated from the Veerapandi Town
Panchayat immediately. '

No.4, Veerapandi Town Panchayat shall provide In-situ -bioremediation techniques as short

term rémedies such as Phytoremediation, Constructed Wetlands and Microbial

Bioremediation for wastewater treatment in Eazhu Erumai Pallam as suggested by the

CPCB immediately until the construction and operation of -STP commences. _

- No.4, Veerapandi Town Panchayat shall also continue to process and dispose the Municipéi

Solid Waste as per the Solid Waste Maﬁagement Rules, 2016 effectively.
Gudalur Town Panchayat and Periyanaickenpalayam Town Panchayat shall also be directed

to construct and operate the STP for the treatment of sewage water generated from their

- Town Panchayats immediately.
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SEWAGE TREAT
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MERNT PLANT - ME™ TUR 7O TRICHY PROJECT |

sTp Techaalogy Land Unit l‘-b.‘fl—ll
Slro River District Location DETAILS Requirement (Sr) i
A {Sqm) i
| ! New (M1LD) |
| i 4 I ]
| _1 _Ceuvery {Erode Erodz 1 Corp) | 17.00]A%P 14450.00 30.40]
|2 |Tnirumanimutnz: |Salem Salem Corpurston | 14.00;ASP 11800.00 16.60
s Corporation Tota! | 31.00) 26350.00]  37.20,
¥4 |Erags Ehavani (1) i <55 2926 00 §.80
B Namzkkal Kumarapalayam (14 | 8.0 5200 00 17.80]
{4 Namakiczl Pallipalayam (11; i 2825.00 .30
4 |Sarsbhangna Salem Edaopzdi 7 300BR 4875,00 16.52
6 Bhzvanai Erode Gobichetipalayam (1!, g 20|ser 4225.00 14.36
& - |Bhavanai Iiigiris coonoor 5 00/sE8 325000 11.00
& [Bhavana Nilgiris Qaty & 50[sER 4225.00 14.30
10 |Amaravalhy Karur Karur 15.00j45P 1275000 18.00
| 11 Amarevainy Tiruppur Diicrapuram 2600.00 8.30
L_u‘ {Cauvery Kanur Kulithalsi (k) | 2200.00 5.60
! | Municipality Tatal | 45175.00 126.90
| 1 |Cauvery Erode Chennasamudram (TP; | 1000.00 0]
| 2 [Cauvery Erode Kllampadi (TP) ] 1000.00 0.80
| 3 [Camery Erode Kodumudi (TP) | 2200.00 265
| 4 [Caueery Srede Modakurichi (TR} ‘ 85R 100C 00! 1.50
5 |Cauvery Erode Pasur (TP} 0 £0[niGER 500.00! 0.75
& [Cauvery Zrode Unjzlur (TP} i 5.201MBER S03.C0 0.30
L‘f_ Cauveary Zrode [\'-allnﬂamoarappu(TPJ | 0.70{MBER 1000.00 208
i B [Cauvoiy Nemakis! iAlampaiayam (TF) ! < 0nIseR 2200.00 440
wE iCauvany Namaskal __ JMenamr 15 i 1351ges ™ 5 237
T Weumny T iNamakes IPaiPEr (TF) L 3 T 8Ol T a.n
11 ICouvery INamarksl — |var 77 — 2200.00] sE
|12 ICauvery Namakkz! Verkara (17) ! 3 1000.00 1.50
h:, Sarabhanghs Salem omalur i 220099 5.50
14 |Sarabhangha Salem Pocizmpatii (TP} ; 1000.00 1.501
15 |Cauvery Szlem Vegrakralpudur (TP BR 2200.C0 3,30
[ 16 [Nayyal Colmbatate v Alanthurai (T7) I5ER 1000.C0 0.20
37 TNoyyal Coimbatore  |Dhativer (17 125R 1000,00 1.50] x 255~
i 18 [Noyyal Coimbalore  Jiugur (72, =R 2200.00 5.06|
| 19 {Noyyal Coimbalere Kennampalayam (TP) | A2I8ER 2200.00 3.08
[ 20 |Noyyal Coimbalore , IKzrumainampati (75, ISER 2080.00 7.04]
| 21 [Noyyal Coimbaiare Pallasaizyam (TP} : 1 ‘SER 2200.00 Y
2z [Noyyal Coimbatare \AFerur (TF) . J FOlBER 1000.00 1.20
23 |Neoyya! Ceimbatore \_{Pcoluvapzti (TF) | 1 BR 2200.00 2.64] 55
24 |Noyyal Caimbalcre  [Sulur (TR) 2 R 2200.004 5.50
25 [Noyyal Coimbatare V’T'h-':n__ 721 (T7) s 2R 1000.00 1.05
26 |Noyyal Coimbatore \ ATnondzmoiar (15 ! 1.00[1 628 ~1000.00] 1.50/
27 [Noyyal Coin.bararevh'ejapszteran 1 E 1009.00 1:50
28 [Noyyal Coimibziote | Iuelialur (7o) 2 2200.00 4.84
29 [Noyyal Tiruppur uthur (TP I i 2200.00 2.64
| 30 joyye: Tiruppur Samalznuram (TP) ] 2 2200.00 440
| 31 [Noyyal Tiripper /[ Thisumuruganpaond: aPj | z ] | 220000 .80
| 32 |Shavanai " [Coimbatore L7 Gugein iTF) R 2275.00 7.70]
L33 (Bhavandi T {Soimemtorer Fariyanackepalgearm o R 2200001 555
84 |Bnevanei COhﬁ.’:.’i(Ul’Cb"i?jmmugalIT:" i 5 __#200.00 3.52] i
35 |Bhavanzi Coimbatore v Veerapandi (TP) | 15 i 2200,00 3.30
36 |Bhavanai Erode Ammapelia (TD) i) ol | 1€00.92 1.50
37 !Bhavanai Erotie Apoakudal (12) i 00 & 1000.00 1.50
38 [Bhavanai Eioas Adyeppampalzyzm (TP) | 1.5015ER 2200.00 3.30]
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| 3% [Bhavenal |Eragse [Athani (TP) 1.00feer 1000.00 1.50
e | |Bhzvanai |Ercde |Br, \avanissgar (TP *f‘ 2.80[niBER 1090.62 1.20
31 (Bnavanal {Ercas Juameai (TR) 1.50/sER 2200.00 330
|4z |Bnavana |Ercas Resivaayam (G) (TP) 0.80|MBBR 1006.09 1.20
I 43 |ERgvanar Ercas Tiak Kaimeatl (TP) 1.10|SER 2200.¢0 2.42
| 44 [Bravanai Eroce Nerunyipetal (TP) 0.80|MBBR 1000.00 0.0
45 [Ehavanar [P Meuupaiayam (TF) | 0 80|MBBR 1000.00 1.20
| &% Pelvakodier (TF) 1.10|88R 2200.00 2.42
[ Salanaapaiayam (TP, 1.50]sa3R 2200.00 3.3C
[z S.nyampsagam (1P) 2.60|SER 2200.00 5.72
= Vaniputhur (1P} 1.10[SBR 2200.00 242
B \ |=arur [P unjai Thattzkuricni (TP) 1.00[MBBR 1000.00 1.50
31 |Amargvathy |Rarur Punjaipugaiur (TP) 2.10|s8RrR 2200.00 4.62
52 ]An'ar;.-:s»n. _[:'Iruppur [itaustiukuiam 2.00[s8Rr 2200.00 4W
| &3 [Cauvery [Karur Krishna ayapuram (TP) 1.00[MBER 100C.00 1.50]
54 [Cauvery |Karw 11&ruaur (TP 1 0C|M3sR 1000.00 1.50
| 55 [Cauvery [Tiruchirappall [Musyi (TP) 2.60;SBR 2200.00 5.72
58 |Cauvery | Tiruchirapgali |Sirugamzni TRy ] 1.00{MBBR 1000.00 1.50
|57 [Cauvery [Teuchrzpgan [Thotiyar (TP | 1.50§SBR 2200.00 3.30
fi Town Parchayat J " TRA.ED $4355.00]  165.40
1 |Cauvery |Namakkal Pallipaizyain Agraharam 1 1.50|SBR 2200.00 3.30
2 |Cauvery Namakzal |Fuduparaya- ™ Agraharam il 0.50|MBBR 500.00 0.75
3 |Noyyal Coimbatore  [Chinn #mpsiayam (CT) | 0.8CMBBR 1000.00 1.20]4
| 4 |Noyyal Coimbalore VIR hadapur (CTy | 0.50|mBBR $00.00 0.75¢ .
| 5 Noyyal Coimbalore | A1 ulnugsundam Pugur (CT] v’ 1.0C[MBER 3~ 1000.00 1.50] +
L}_i Noyyal Coirmbalore |H;=.amt:.1r(CT} 0.50|meBR 1300.00 1.20] ¢
uJ?JuwaE ant.ppu. I {Palzngara CT) 1.80{3BR 2200.00 3.52(.~
I8 !Noyyal [ Tiruoa H Tsircar Penapalayam (CT) | 0 80|MBBR 1000.00 .20
L 8§ lamg sravelhy 1 Karur .—m..ur-y.-.u (Easﬂ | 070 [MBeR 1500.00 i, U“'—l
! 32 (Amzraiathe o : : j 7. 20imBen S23.80 2]
i'__ﬁ [Amzravainy [Rarur ___{Chirnz Drarapuram I 0.30{MBER ~ 500.00 0.45
R IAmar.:«alP-l [Tirunsur [Alzcki=m | C.55\m25R 500.60 0.75
13 |Amaraval r,e Tiruppur [Kagziar | 0.20|MBER 500.00 0.45 lu\w{‘
13 _|Amaravatty [ Tiruppar Rannur L Hmanon | 0.E0IMEBR 1000.00 0.90 .
15 Amaravalhy Tiruppur Karstnoluvy | 0.40/MBBR 500.00 080 Mgm cNoe yiy
16 Amaravalhy Tiruppur [rozhumam 0.20|i4BBR 500.00 030] « A
17 Amaravathy | Truppur ]Kumarahngam 1.30/s2R 2200.00 2.86
18 |Amaraveiny Tiruppar ISclamazazy; 0:40]MBER 500.00 0.60 Moy Han
iTotal 12.20 17150.00 21.38
L |Grand Tatzl 182.20] 182880.00 350.88
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BEFORE THE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE AT
CHENNAI.

Original Application No.80 of 2021

SUO MOTU Based on the News item
in

The Times of India Newspaper,
Coimbatore Edition Dated: 14th
February 2021,

“Stench from check dam makes life
Miserable”.

Vs

The Principal Secretary to
Government,

Public Works Department,
Government Secretariat,

Fort, St. George,

Chennai — 600 009 & 5 others

...Respondents

REPORT OF THE JOINT
COMMITTEE CONSTITUTED _AS
PER THE HON’BLE NGT IN THE
MATTER OF IN O.A.NO.80 OF 2021
AS PER THE NGT ORDER DATED
19.05.2021

Advocate for Respondent No.TNPCB
Thiru. Kasi Rajan,
Advocate, Chennai.

Date:28.06.2021.

Date of hearing on:30.06.2021



